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Mr, Speaker:
individual case?
Shri P, C. Borooah: No, I am ask-
ing generally.
Shri T. N, Singh: I could mnot
understand the question of pavment in
“his question.

Is he referring to an

Labouy Co-operative Societies on
Railways

J Shri Man Sinh P. Patel:

 Shri Vishram Prasad:

Will the Minister of Railways be
pleased to refer to the reply given to
Siarred Question No, 545 on the 3rd
October, 1964 and state:

(a) whether final decisions have
since been taken regarding the hand-
ing over of confracts of the value of
less than Rs. 5§ lakhs on the Railways
t0 the Co-operative Societies formed
by the Labour:; and

(b) if so, the main features thercof?

The Minister of State in the Minis-
try of Railways (Dr. Ram Subhag
Singh): (a) and (b). The minutes of
the meeting between the represen-
tatives of the Ministries of the Rail-
ways and that of Community Develop-
ment and Co-operation held on
12-8-1964, have since been finalised.

The Labour Co-operative Societies
of actual workers are eligibic to be
entrusted with earthwork contracts
upto a limit of Rs, 5 lakhs and other
simple works of small magnitude

471,

relating to amenity works, staff
quarters, maintenance works, etc. The
Labour Co-operativé Societies of

actual workers have, however, to
tender along with other contractors
and they are not eligible for any pre-
ference in that respect,

Shri Man Sinh P. Patel: Iz the
Minister aware that for such labour
co-operatives in the CPWD or in the
State PWD departments, speical con-
cession of 5 per cent is allowed?

Dr, Ram Subhag Simgh: Yes, Sir.
We are aware of all these things.
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Shri Man Sinh P, Patel: Would Gov-
ernment continue the same system of
getting tenders for the stails at the
different stations?

Dr. Ram Subhag Singh: We are
going to give preference to the co-
operatives, but the preference will be
according to the decision that we took
on 12th August, 1964 in the meeting
with the Ministry of Community
Development and Co-operation,

Shri Lahri Singh: Before the con-
contract is given to such co-operative
societies, may I know whether it is
ascertained that the society is formed
of genuine labourers?®

Dr. Ram Subhag Singh: Tha! is our
point, becausue we are not going to
give it to any persons who are not
genuine labourers. Ouy intention is
that the co-operative must be of
labourers,
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Shri Rama Chandra Mallick: May I
know the number of labour co-

»perative Societies functioning in the
=ailways at present?

Dr. Ram Subhag Singh: I require
notice because a target has been laid
down. We want verdors’ co-operatives
must have at least 25 workers, Labour
contract societies for handling goods
and parcels should have about 100
workers; labour societies for hand-
ling coal etc., should have at jcast 50
workers; labour contract and construc-
tion societies for execution of work
should have at least 50 workers, As
the different zona] railways are
handling these detailed programmes.
1 will give this information after as-
certaining the information from them.

N TR Jaw qtEd 0§ A
wigm f& sfes agera afafaai w1
FJI F gEEy § Fw @ faow
gfaerd & s a1 QAT F aTe Fwe
T &

o T g g : S v dq gy
3, & a% A " FT gAN g, AT
Fa g9 Sfqwd ST FY SOHAT

-

e AER I8 qEE A
AP I FETFT AT |

st OW JaF AT ;. F AHAT
wvgan g fF ol 33 & g &
gfawt & @gFra afafEt av o
agfema & s

Oral Answers 4438

o TR AT Fag : § g9 =T
TIHE 1

Travel Concessions

+
472 J Suri Ram Sewak:
*7 Shri P, G. Sen:
Will the Minister of Railways be
pleaseq to state:

(a) whether it is a fact thay the
Railway Board has announced travel
concessions to participants in ihe
different national meets to be held at
different centres between November
this year and January 1965; and

(b) if so, which are these national
meets?

The Minister of State in the Minis-
try of Railways (Dr. Ram Subhag
Singh): (a; Yes, Sir.

(b) A statement is placed on the
Table of the House. [Placed in Lib-
rary. See No. LT-3602/64].

Shri Ram Sewak: What is the
quantum of the concession offered tao
these institutions?

Dr. Ram Subhag Singh: The nature
of the concession was: first class
travel on payment of second class
mail fare; second class travel on pay-
ment of third class mail fare, and
third class travel on payment of half
third class mail fare; in the case of
conferences return tickets are issued
on payment of single fare.

Shri Ram Sewak: May I know what
are the other institutions which have

applied for such concessions and
which have been refused?

Dr. Ram Subhag Singh: | will
place a list of organisations. Those

who have been granted, their num-
ber is 56. Those who had been re-
fused are about 13; I will place the
list on the Table.
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